Annexure-7

Name of the corporate debtor: Dentorth India Private Limited Date of commencement of liquidation: 13.03.2024 List of stakeholders as on: 02.05.2024

List of other stakeholders, if any (other than financial creditors and operational creditors)

(Amountin Rs.)
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r s / equity receipt |t nt offleof [covered |lien/ covered |in total may be
hareholde claimedclaim |claim |by lien or [attachmen |by amount et off
B admitt attachmen guarante |of claims
partners d t pending [removed? dmitted
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NA NA NA NA NA NA NA | NA NA NA NA NA NA NA NA NA NA




